SCC

(ONLINE g

List of Latest | ocobero

updates on
SCC OnLine® 2026

Web Edition.

Supreme Court,
With an ever expanding database and documents added ngh COU.I'tS,

everyday, SCC Online® users get a comprehensive research )
experience for legal content from India and many other nations. Tribunals and

Statutes

Download SCC Online App



https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�

Table of Contents

High Courts

* Allahabad High Court

* Bombay High Court

* Calcutta High Court

* Chhattisgarh High Court

* Delhi High Court

* Gauhati High Court

* Gujarat High Court

* Himachal Pradesh High Court

* Jharkhand High Court

* Jammu and Kashmir High Court
* Kerala High Court

* Madras High Court

* Meghalaya High Court

* Madhya Pradesh High Court

* Orissa High Court

* Patna High Court

* Punjab and Haryana High Court
* Rajasthan High Court

* Telangana High Court

* Tripura High Court

© EBC Publishing Pvt Ltd



 Uttaranchal High Court
Tribunals
* West Bengal Appellate Authority for Advance Ruling (GST)
* Customs Excise and Service Tax Appellate Tribunal
* Competition Commission of India
* Income Tax Appellate Tribunal
* National Company Law Tribunal

* National Company Law Appellate Tribunal

© EBC Publishing Pvt Ltd



Allahabad High Court [24]

Aashi Bhardwaj v. Akshay Kaushik, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All
34050

Abhinava Sinha v. Bhatkhande Music Institutue, (Irshad Ali, J.), 2026 SCC OnLine All 34054
Amit Kumar v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 34041

Anand Kumar Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All
34046

Azhar Mohd. v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 34044
Ballu v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 34043

Brijesh Kumar Tiwari v. Shivani, (J.J. Munir and Indrajeet Shukla, JJ.), 2026 SCC OnLine All
34047

Coop. Whole Sale Society Ltd. v. Prescribed Authority/Labour Commr., (Irshad Ali, J.), 2026 SCC
OnLine All 34060

Devid Babu Gupta v. Union of India, (Rajeev Bharti, J.), 2026 SCC OnLine All 34045
Dharm Raj Yadav v. State of U.P., (Siddharth Nandan, J.), 2026 SCC OnLine All 34051

Divya Enterprises v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC
OnLine All 34061

Lakhraniya Devi v. State of U.P., (Siddharth Nandan, J.), 2026 SCC OnLine All 34056

Larsen & Toubro Ltd. v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026
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Jamdar, JJ.), 2022 SCC OnLine Bom 12179
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Marvel Landmarks (P) Ltd. v. State of Maharashtra, (Avinash G. Gharote, J.), 2024 SCC OnLine
Bom 6380

Marveledge Realtors (P) Ltd. v. State of Maharashtra, (A.S. Chandurkar and Rajesh S. Patil, JJ.),
2024 SCC OnLine Bom 6381

Nanda Dilip Jadhav v. State of Maharashtra, (Sharmila U. Deshmukh and Neeraj P. Dhote, JJ.), 2026
SCC OnLine Bom 13222
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Calcutta High Court [26]
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14819

Biplab Mondal v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 14826
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Sushil Sarkar, In re, (Dr Ajoy Kumar Mukherijee, J.), 2026 SCC OnLine Cal 14810
Tanmay Das v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 14828

Tapasi Rana v. Atindra Nath Sen, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 14808
Vijay Prasad v. State of W.B., (Suvra Gheosh, J.), 2026 SCC OnLine Cal 14829

Chhattisgarh High Court [81]
Alka Agnes Kujur v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 18736
Anisha Khatoon v. Vijay Yadav, (Sanjav Kumar Jaiswal, J.), 2026 SCC OnLine Chh 18707
Arvind Kumar Patel v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 18737
Ashok Banjare v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 18728
Ayush Gupta v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 18700
Bablu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 18696

Bajaj Allianz General Insurance Co. v. Ramshila Nishad, (Sachin Singh Rajput, J.), 2026 SCC
OnLine Chh 18722

Baldau Sahu v. A Somin Bai, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 18712
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18673
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Madhuri Kaushik v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 18670

Magma H.D.I. General Insurance Co. Ltd. v. Laldhari, (Sanjay Kumar Jaiswal, J.), 2026 SCC
OnLine Chh 18725

Mahavir Iron & Steel (P) Ltd. v. CIT, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 18664
Mamta Rathiya v. Chandra Kumar Gabel, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 18706

Manish Markandey v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
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Manki Bai v. State of Chhattisgarh, (Sudhir Kumar, J.), 2026 SCC OnLine Chh 18717
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Chh 18676
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R.S. Tiwari & Ramashankar Tiwari v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026
SCC OnLine Chh 18672

Rahul Sahu v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh
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Rajbahadur Singh v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 18666
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